GOVERNMENT OF INDIA
MINISTRY OF AGRICULTURE AND FARMERS WELFARE
DEPARTMENT OF AGRICULTURE, COOPERATION AND FARMERS WELFARE
RAJYA SABHA
STARRED QUESTION NO. 259
TO BE ANSWERED ON 19/3/2021
CONSTRAINTS ON ADOPTING ORGANIC FARMING

*259. SHRI V. VIJAYASAI REDDY:
Will the Minister of AGRICULTURE AND FARMERS WELFARE be pleased to state:
(a) whether it is a fact that to convert from conventional farming to organic farming, a farmer

has to give a gap of three years of farming, apart from other guidelines laid down by international

and Indian bodies;

(b) it so, whether the Ministry would consider giving some compensation to farmers for three

years as they cannot grow anything; and

(©) it o, the details thereof and if not, the reasons therefor?

ANSWER

MINISTER OF AGRICULTURE AND FARMERS WELFARE

( SHRI PARSHOTTAM RUPALA )

(a) to (¢): A statement is laid on the Table of the House.
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STATEMENT IN RESPECT OF PARTS (a) TO (¢) OF THE RAJYA SABHA STARRED
QUESTION NO. 2359 FOR 19.3.2021 REGARDING CONSTRAINTS ON ADOPTING
ORGANIC FARMING.

(a) to (c): The conversion period from conventional to organic farming is three year for perennial
crops and two year for annual crops as per “National Standard for Organic Production (NSOP)”
which is at par with intemational standards. NSOP is applicable for both National Programme of
Organic Production (NPOP) and Participatory Guarantee System (PGS) organic certification
followed in the country. During conversion period, farmers do not keep their land vacant but must
continue to grow crops as per NSOP. The crop grown during conversion period is sold as “in-
conversion to organic” / “PGS-green”.

Government of India has been promoting Organic farming in the country through dedicated
schemes namely Paramparagat Krishi Vikas Yojana (PKVY) and Mission Organic Value Chain
Development for North Eastern Region (MOVCDNER) since 2015-16. Both the schemes stress on
end to end support to organic farmers i.e from production to certification and marketing. Post harvest

management support including processing, packing, marketing is made integral part of these schemes

to encourage organic farmers.

Under PKVY, farmers are provided financial assistance of Rs. 31,000 directly through DBT
for inputs (bio fertilisers, bio-pesticides, organic manure, compost, vermi-compost, botanical extracts
etc). Similarly under MOVCDNER, assistance of Rs 32,000/ha/3 vyears is provided to farmers
towards purchase/production of organic inputs like seeds, bio/organic fertilizers, bio-pesticides etc. In
addition to above, farmers are also supported for certification, value addition and marketing of their

organic produce right from first year.

ook ok
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DR. AMEE YAJNIK: Sir, | thank you for giving me this opportunity. | have seen the
reply of the hon. Minister. In his reply, he has said that farmers who are converting
from conventional to organic farming are supported by certification of their organic
produce right from the first year. | would like to know whether the Government is
aware that very few States have State Organic Certification Agencies, accredited by
the Agricultural & Processed Food Products Exports Development Authority. If so,
when are you going to take steps whereby all these States have these agencies in
their States ?
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